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NATIONAL COMPANY LAW APPELLATE TRIBUNAL 
PRINCIPAL BENCH 

2ndFLOOR, M.T.N.L BUILDING, NEAR SCOPE COMPLEX, CGO COMPLEX, NEW DELHI 

DAILY CAUSE LIST DATED 05.05.2022 (THURSDAY) 

COURT –III (VIRTUAL MODE) 

10:30 AM 

 

In the Court of Hon’ble Mr. Justice Anant Bijay Singh, Member (Judicial) and Hon’ble Dr. Alok Srivastava, Member 

(Technical) 
 

  For Orders 

S. No. Case No. Name of the parties Counsel for 

Appellants 

Counsel for 

Respondents 

1.  I.A. No. 2812 of 

2021 in Comp. 

App. (AT) (Ins) 

No. 842 of 2021 
 

 

State Tax Department  

Vs. 

Electra Accumulators Ltd. & Anr. 
 

Maulik Nanavati   

 
 

  For Admission (After Notice) 

2.  Comp. App. (AT) 

No. 51 of 2020 

 
 

Manoj Kumar Jha  

Vs. 

Surjeet Singh & Ors. 

 

Amith Krishnan H. Abhay K Das 

Shubham Shalini-R1 

Akash Sharma-R2 

A.K. Srivastava-R3 

Bhabna Das  

Krishna Dev-R4 

3.  Comp. App. (AT) 

No. 75 of 2021 

 
 

Smile Energy Pvt. Ltd. (Stuck Off) 

Through its Director – Rangchand 

Appikonda 

Vs. 

Registrar of Companies, Odisha  

 

Mithun Shashank  KK Jha 

4.  Comp. App. (AT) 

No. 03 of 2022 

 

Krishana Kumar Aggarwal 

Vs. 

The Registrar of Companies 

 

Reema Jain  

    

  For Directions - to Settle Date 

5.  Comp. App. (AT) 

(Ins) No. 1188 of 

2019 

Bank of Baroda 

Vs. 

Vijay Kumar Iyer & Anr. 

 

Nalini Lodha Sumesh Dhawan-R1 

Swarnendu 

Chatterjee 

6.  Comp. App. (AT) 

(Ins) No. 112-113 

of 2020 

Balmukh Goldjewel and Multitrading 

Pvt. Ltd. 

Vs. 

Rakesh Rathi & Ors.  

 

Akshay Sharma Ms. Bhavya Bhatia-

R1 

Apoorv Shukla-R3 

Yashvardhan 

7.  Comp. App. (AT) 

(Ins) No. 135 of 

2020 

 

Sushil Kumar Singh  

Vs. 

Shalini Chaudhary & Ors. 

 

Anurag Ojha  Sameer Jain 

Swaralipi Deb Roy 

R.K. Gupta-R1 
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8.  Comp. App (AT) 

(Ins) No. 901 of 

2020  

 

Paradise Consumer Products Ltd. 

Vs. 

J. Maheshkumar Petrochemichals Pvt. 

Ltd. 

 
With 

Dhawal Mohan Vikash Jain 

Manjeet Singh Rahor 

9.  Comp. App. (AT) 

(Ins) No. 219 of 

2022 
 

 

Dr. Anjali Rajput 

Vs. 

J. Maheshkumar Petrochemicals Pvt. 

Ltd. & Anr. 

 

Dhawal mohan  

10.  Comp. App. (AT) 

(Ins) No. 648 of 

2021 
 

Greenopolis Welfare Association 

Vs. 

Three C Shelters Pvt. Ltd. & Ors. 

 

Venket Rao  Sanjay Bhatt 

Niharika Sharma-R1 

R.K. Gupta-R2 

11.  Comp. App. (AT) 

(Ins) No. 793 of 

2021 

 

Ateev Vrajlal Gala 

Vs. 

Bhanu Navin Nisar & anr. 

 

Vaibhav Mahajan  Bhanu Navin Nisar 

Prachi Wazalwar-R1 

12.  Comp. App. (AT) 

No. 159-161 of 

2020 

Ankur Jain 

Vs. 

Yogesh Bothra 

 

Puneet Singh Bindra Swetab Kumar 

Gauraj Shah 

Yogesh Bothra 

13.  Comp. App. (AT) 
 No. 233 of 2020 
  

 

Ashwin Khushaldas Banker 

Vs. 

Hitesh Chhaganlal Ambalia & Ors. 

 

Nikhil Goel  Aastha Mehta-R1 & 

R2 

 

14.  Comp. App. (AT) 

No. 53 of 2021 

 

 

Surender Kumar Singh & Anr. 

Vs. 

Registrar of Companies and Anr. 

 

Ashutosh Gupta Gopal Singh-ROC 

Shlok Chandra-R2 

15.  Comp. App. (AT) 

No. 85 of 2021 

 

 

Amarjeet Singh Keer 

Vs. 

Keer Ventures Pvt. Ltd. & Ors. 

 

Pallavi Pratap  Anmol Sinha 

Satwik Verma 

Kshitil Garg-R1,3 4 

Chandra S. Yadav 

16.  Comp. App. (AT) 

No. 95 of 2021 

 

Pankaj Kumar Mishra 

Vs. 

The Registrar of Companies, Mumbai 

 

Saurabh Agrawal  

17.  Comp. App. (AT) 

No. 154 of 2021 

D.B.P.L 

Vs. 

Registrar of Companies 

 

Gaurav Kumar Easha Kadian 

Himanshu 
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